1695 Written Answers

SCHOOL OF FOREIGN LANGUAGES

*226. SHRI H. V. TRIPATHI: Will the
Minister of DEFENCE be pleased to state:

(a) the number of persons who passed
the Interpretership course from the School of
Foreign Languages in each language since
1951-52; and

(b) the number of examinees who (i)
passed; and (ii) failed during 1956-57 and
1957-58 in each language course conducted
by that School?

TueE DEPUTY MINISTER oF DEFENCE
(SHRI K. RAGHURAMAIAH) : (a) and (b). Two
statements are placed on the Table of the
Rajya Sabha.

STATEMENT

I. Number of persons who passed the
Interpretership course

Languages Number of
persons
Chinese N . . . I
French - . . 9
Getman | &
Japanese 1
Persian . 7
Russian . ]
Tibetan 2
ToraL . 44

I, Number of passes and failuves in each |

langnage course th 1956-57 and 1957-58
conducted by the School of
Forefen Lowguages,

No., of per-  No. of
Languages sons passed  persons
failed
1956-57
N Preliminary  ontrse
Arabic . . & -
Chinese . . . 173 F
¥ . H . 47 15
(German . . . s 1
Japanese .. 7 1
Persian . R R .
Russian . . . 23 6
Tibetan . I 2
‘ToTAl 48 27

[ RAJYA SABHA ]

to Questions 1656
No. of per- No. of
L iges sons passed  Persons
g ge faihd
Advanced course
Arabic 3
Chinese - . . z .
French . . . 5
Persian . . 4 2
Russian . . 6 1
20 3
Interpravership  course N
Chinese . . . 4
1947-5% {up to 31-1-58)
Preliminary  course
Arabic . 2 e
Burmese . B 3 2
Chinese . . . 3 3
French . . 30 21
German . 38 o3
Persian . . 3 3
Russian . . 38 3%
17 T4
Advanced conrse
German . . . 7
Intevpretership ~onrse
Chinese . . v 1
French . . 4 o
Gearman . . . 1 I
Japanese . . I I
Persdan . . 2 .
| Tiberan . 2
11 2

OFFICE ACCOMMODATION FOR THE HIMA-
CHAL PRADESH TERRITORIAL COUNCIL AND
KESIDENTIAL ACCOMMODATION FOR THE
STAFF OF THE COUNCIL

*230. SHRIMATI LILA DEVI: Will the
Minister of HOME AFFAIRS be pleased to state:

(a) whether it is a fact that the Himachal
Pradesh Territorial Council is experiencing
difficulty in  getting' suitable office
accommodation as well as residential
accommodation for its staff; and

(b) if so, what action has been taken by
Government in this connection?



